NOTES OF THE REGISTRY

ORDERS OF THE TRIBUNAL
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OA No. 326/2008

Counsel for applicant.

. '
None present for respondents.

Learned counsel for the ~applicant submits
that he wants to wiithdraw this OR.

I view of the submission made by the

n
earned counsél for the applicant, the applicag
s permitted to withdraw this, OA. IR granted ¢
5.08.2008 'shall stand vacated. ‘
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